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Argument at the length of counsel from both the sides are heard. Hence, the
matter is adjourned to 23™ November, 2017 for submitting a draft resolution plan

and to appraise of understanding developed, if any, among the contesting parties.

ﬂgd_ _—

Dated:21.11.2017 H.P. Chatervear, —
Member (Judicial)

Typed by:
Kavya Prakash Srivastava
(Stenographer)



